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'\ INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

$ [ ———

CAUSE LIST OF A BENCH FOR 25-MAY-2026 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.,
Remarks

Srl | Appeal Number |Assmt. Year Assessee Name

1 |ITA 102/CHANDI/2026 A";c'zz“f”' [A] HARTEK POWER PRIVATE LIMITED (SGM)

2 |ITA 723/CHANDI/2022| 2018-19 [A] M/S JANTA LAND PROMOTERS PRIVATE LIMITED

3 |ITA 532/CHANDI/2024| 2010-11 [A] DIWAKAR SAHOONJA

4 |ITA 758/CHANDI/2025| 2021-22 [A] KLG JEWELLERS, PATIALA

S5 |ITA 849/CHANDI/2025| 2018-19 | [A] LIVTAR SINGH BAJAJ & CO.

6 [ITA 852/CHANDI/2025| 2019-20 | [A] LIVTAR SINGH BAJAJ & CO

NOT '
7 |ITA 898/CHANDI/2025 APPLICABLE | [A] GTAN SAGAR EDUCATIONAL AND CHARITABLE TRUST

8 1 1120 },CH%DI /2025 | 2013-14 | [A] JASWINDER SINGH

§ 1121;CHrmm;zgz5 2014-15 | [A] JASWINDER SINGH

¢ IZQGICHIEN\DUZ(ES 2022 | [D] JAGDEEP SINGH

1 1127fcr-frgﬁm;zg o5 | 2016-2017 | [A] ANU SHARMA

12 1498;CHI,;£D1;2025 2015-16 | [A] EASTMAN INTERNATIONAL

13 1772fCHIxI|ﬁDU2025 2019-20 [ [D] JAGDISH SINGH

i 1775@%01;2025 2020-21 | [A] CHINTPURNI TEMPLE TRUST
15 1780}CHI}1:DU2025 2017-18 | [D] GREEN FOODS

16 | yg83 ;,CHI;QDI /2025 | 20252026 | [A] GAURIJA MANDIR SEVA SAMITI

[A] BEE ENN CHARITABLE TRUST TALAB TILLO ROAD NEAR PACCA GHARAT
17 | ITA 6/CHANDI/2026 | 2022-2023 TALAB TILLO JAMMI

18 | ITA 7/CHANDI/2026 | 2022-2023 |[A] BEE ENN CHARITABLE TRUST TALAB TILLO NEAR PACCA GHARAT JAMMU

19 [ITA 312/CHANDI/2026| 2026-27 |[A] BRAHM GAYTREE TRUST

[A] CANCER SOCIETY OF KASHMIR HOTEL JAWAHAR, LAL MANDI CHOWK
20 |ITA 356/CHANDI/2026| 2026-2027 JAWAHAR NAGAR, SRINAGAR

: [A] CANCER SOCIETY OF KASHMIR HOTEL JAWAHAR, LAL MANDI CHOWK
21 |ITA 357/CHANDI/2026| 2026-2027 JAWAHAR NAGAR, SRINAGAR

22 |ITA 496{'CHANDI}20261 2022-2023 | [A] JASWINDER SINGH, MANDI GOBINDGARH

~
ssmystrar

¢ — 22-May-2026|
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e
e INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
e T

CAUSE LIST OF A BENCH FOR 26-MAY-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

Stl| Appeal Number A\r:zr:rt. Assessee Name Remarks
11 5 ;CH;LAD] 12018 | 2010-11 | [A] M/S COSMOS PHARMACLS
2 1393,,CHIEDI 12018 | 2011-12 | [A] KSM SPINNING MILLS LTD.
3 357,CH£LADI 12022 | 2012-13 | [A] SH. JHUJAR SINGH
4 978,CHLLADI 2024 | 2021-22 | [D] HIMACHAL PRADESH GRAMIN BANK
5 | 980 ,CHALADUZGZ 4 | 2015-16 [[D] HIMACHAL PRADESH GRAMIN BANK
° 732;01%31}2025 2015-16 | [D] AVTAR SINGH
7 |CO 34/CHANDI/2025| 2015-16 |[A] AVTAR SINGH
8 | 1134 /CHIISDI /2005 | 2017-18 | [A] H.P. BOARD OF SCHOOL EDUCATION
? 1513;CHI;£DU2025 2014-15 | [A] KANWAR AMITOZ SINGH
10 1514;CHIISDU2025 2015-16 | [A] KANWAR AMITOZ SINGH
H 1515,*CHII£DU2025 2016-17 | [A] KANWAR AMITOZ SINGH
12| 4c6 ICH{L’Z‘DI /2025 | 2017-18 | [A] KANWAR AMITOZ SINGH
13| 517]CHIﬂT£DI /2005 | 2018-19 [ [A] KANWAR AMITOZ SINGH
141 4518 },CHIXSDI 12025 | 2019-20 | [A] KANWAR AMITOZ SINGH
15 | 459 fCHI;Iﬁouzozs 2020-21 | [A] KANWAR AMITOZ SINGH
16 | 1508 ,CHEQDI 12025 | 201415 | [A] KANWAR AMITOZ SINGH
171 1529 ,CHI)IQDI 12005 | 2015-16 | [A] KANWAR AMITOZ SINGH
18 1530fCHI)!-\r£DI 12025 | 2016-17 | [A] KANWAR AMITOZ SINGH
e 1535;(;;11;391;2025 201516 | [A] KANWAR AMITOZ SINGH
< 1537;<:Hgﬁoyzozs 2017-18 [ [A] KANWAR AMITOZ SINGH
2% 1538,CHE,’3D1 /2025 | 2018-19 | [A] KANWAR AMITOZ SINGH
o 1539/cHI;mm;2025 2019-20 | [A] KANWAR AMITOZ SINGH

L23 1566,«’CHI.¢I£D[;2025 2018-19 | [A] KANWAR AMITOZ SINGH

file:///C:/JudiSIS/CHANDIGARH--CL-2026May26.htm 12
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CHANDIGARH--CL-2026May26.htm
CAUSE LIST OF A BENCH FOR 26-MAY-2026 (TUESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1
1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number A‘S,Z:‘rt‘ Assessee Name Remarks
2| memmpi 12025 | 2019-20 | [A] KANWAR AMITOZ SINGH
25 | SR 12025 | 202021 | [A] KANWAR AMITOZ SINGH
26 | 4705 cHaNDL/2025 | 201920 | D] KAMAL PREET KHURANA
27| 1783 ;CHI;SDI 12025 | 2015-16 | [A] HARBANS KAUR
28 |ITA 24/CHANDI/2026| 2025-26 | [A] DAYANAND MATH
29 |ITA 69/CHANDI/2026| 2027-28 | [A] HH THE DALAI LAMAS CENTRAL TIBETAN RELIEF COMMITTEE
B sismann /2026 | 20222023 | [A] CHRISTIAN MEDICAL COLLEGE LUDHIANA SOCIETY, LUDHIANA
31 | Jup/cHaNDI/2026 | 20222023 | [A] CHRISTIAN MEDICAL COLLEGE LUDHIANA SOCIETY, LUDHIANA
32 | pu3cuanbr2026 | 20222026 | [A] INDIAN INSTITUTE OF MANAGEMENT ROHTAK
33 | 333/cuanDy2026 | 202223 | [A] BALAJI EDUCATIONAL TRUST
#| 534 /CHEHADI 12026 | 202627 | [A] BALAJI EDUCATIONAL TRUST
35 | qas/CHANDL/2026 | 200627 | [A) DAWAT-E-ISLAMI HIND (JAMMU)
36 | 4g2/cHANDI/2026 | 202627 | [A] IITO LUDHAINA CHAPTER FOUNDATION
37 | ssaicHanDr/2026 | 202627 | [A] BABA BUDHA JT FOUNDATION TRUST
38 | sos/caNDY/2026 | 202627 |[A] BABA BUDHA JT FOUNDATION TRUST
39 | sgo/cHaNDy2026 | 202627 | TA] GURU GADDI BABA PRABHU DYAL CHARITABLE TRUST
40 | co0/cHanDr/2026 | 202627 | [A] GURU GADDI BABA PRABHU DYAL CHARITABLE TRUST
41 | cos/crnbi2026 | 202627 | [A] VA INSTITUTE OF VEDIC SCIENCE & CULTURE
2| 66 ICHE\TNADI /2026 | 20262027 | [A] JIVA INSTITUTE OF VEDIC SCIENCE & CULTURE

ssiMfstrar

& 22-May-2026
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CHANDIGARH--CL-2026May28.htm

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 28-MAY-2026 (THURSDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number A\s:r::. Assessee Name Remarks
1 ITA 2015-16 | [A] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV, CORP.
1370/CHANDI/2019 LTD.
5 ITA 2016-17 | A M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP.
1371/CHANDI/2019 LTD.
3 ITA 201516 | [P1 M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP.
1425/CHANDI/2019 LTD.
% ITA 5016-17 | [D] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP.
1426/CHANDI/2019 LTD.
. ITA 2017-1 | [A] HARYANA STATE INDUSTRIAL AND INFRASTRUCTURE DEVELOPMENT
848/CHANDI/2024 CORPORATION LIMITED
ITA
6 | yo0/cHAND/2025 | 2017-18 |[A] HARJEET SINGH
ITA
7 | 1183/cHanDI/2025 | 2019-20 | [A] HYDRO ENGINEERING COLLEGE SOCIETY
ITA
8 | 1184/cHANDI/2025 | 2019-20 | [A] HYDRO ENGINEERING COLLEGE SOCIETY
ITA
9 | 1185/cHANDL/2025 | 201516 [[A] DALBIR SINGH
ITA
10 | ya10/cHANDL/2025 | 202425 | [A]ACIC SGTU COMMUNITY INNOVATION CENTRE
ITA
11| {so4/cHanDL/2025 | 2017-18 | [A] HARINDER SINGH
5 ITA 5017-1g | D] BBF INDUSTRIES LIMITED FORMERLY KNOWN AS BHARAT BOX
1509/CHANDI/2025 FACTORY LIMITED
ITA
13 | 1700/cHaNDY/2025 | 202223 | [A] KUNAL CHAUHAN
ITA
14 | 1g00/cHANDY/2025 | 202223 [ [A] KUNAL CHAUHAN
ITA
15 | 1g01/cHANDI/2025 | 2022-23 | [A] KUNAL CHAUHAN
16 ITA 202526 | [A] KHAMGAR DRUK DHARMAKARA COLL OF BUDDHIST CULTURAL &
1805/CHANDI/2025 WELFARE CHRT TRUST
ITA
17 | 1806/cHANDY/2025 | 202526 | [A] KHAMPAGAR MONASTIC CHARITABLE TRUST
ITA
18 | 337/cHANDI/2026 | 202627 | [A] GUR AASRA TRUST
ITA
19| 338/cHaNDI/2026 | 202627 |[A] GUR AASRA TRUST
ITA
20 | 3g0/cHaNDI/2026 | 2027-28 |[A] B N KHALSA EDUCATIONAL TRUST
ssistaJ};t Registrar

Q  22-May-2026
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INCOME TAX APPELLATE TRIBUNAL; CHANDIGARH

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

CIudiSIS HANDIGARH--|

] "-‘\.T ]

AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1 WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYERID/VIRTUAL

. . } HEARING
Assmt. T
| Srl | Appeal Number Year | Assessee Name Remarks
o ITA 513/ N e |
l 1 CHANDI/2026 { 2023-24 ‘[A RAADHIYA INDUSTRIES PRIVATE LIMITEDrSGM) I
' ITA 115/ |
,_2 | CHANDI/2024 | 2021-22 1[A] SETH INDUSTRIAL CORPORATION (E - FILE) RN
A5 | aninms Les
3 anbioos | 202223 [A] SETH INDUSTRIAL CORPORATION
a1k | ™8 § i Fda | | . |
1TA -_~|,{.
c {l .\[ : |A| PARAG INFRATECH PRIVATE LIMITED (E - FILE)
i ITA 1028/ e
5 | eHANDI/2024 2014 (D] N CJINDAL CHARITABLE TRUST
¢ ITA 1183/ 5021.27 | [D] THE HARYANA STATE COOPERATIVE LABOUR &
CHAND1/2024 | CONSTRUCTION FED LTD
ITA 433/
7 chanprzops | 1314 \im MANISH MOHAN JINDAL -
ITA 689/ _
- TILES LIMITED
8 | cranpizozs | 202021 |[A] VARDHMAN TEXTILES
ITA 753/ o | B
9 | chanoy202s | 2017-18 |[D] M/S VASUNDHRA ENTERPRISES _ - |
| ITA 1138/ i
10 Guanpl2025 | 2017- 18- '[A] PREM S B
ITA 1296/ 202723 | LA RESERVE BANK STAFF COOPERATIVE U S T/C SOCIETY
_ CHANDI/2025 | “°°7°7 |LIMITED _ R -
(AL | 201112 | [A] PENTA HOMES PRIVATE LIMITED
N ¥ & | | —— e —— — I
ITA 1813/
: / : THE BERCHAH CHURCH OF GOD
> CHANDI/2025 e 35 (Al |
ITA 1814/ | d
4| : A] TUSHITA RETREAT PUBLIC CHARITABLE SOCIETY
1) Cranpijzops | 207726 | AT TUSHR - i
* ITA 573/ . -
' : \! DR. PURAN CHAND MEDICAL CHARITBLE TRUST
15| Cranpi/20%6 | 202627 | [A] DR. PURA
ITA 587/ ; S
6-27 | A SHIV MANAV NIRMAN SANSTHAN
6 crnpizoze | 20207 |1 it e
ITA 600/ {
2027-28 | [A] TRISHA SHIKSHAN SOCIETY
,- 17| cHANDI2026 | 0 ‘l ' , 1
fs | ITA 606/ [ p—_ ' [A] SHRI SHIV NARAIN SIDHESHWAR MANDIR MADHAY BAGH |
| CHANDI/2026 | ‘SANATAN DHARAM SABHA
ITA 610/ I TEMPLE TRUST
| 2027-28 | [A] SHREE JAWALA MUKH
191 cranpijo2s | 202728 |1 S e
L}
t istrar

-2026
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... INCOMETAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 26-MAY-2026 (TUESDAY) ‘

| .‘ BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
ki : AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

i & WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

. HEARING. -
Srl | Appeal Number Aﬁ; :‘;t. Assessee Name Remarks
.| A4y 200324 | [A] PUNJAB & HARYANA HIGH COURT BAR ASSOCIATION | |
| CHANDI/2024 BENEVOLENT FUND |
2 ! CHng;éz , | 201819 |[A] RKKR FOUNDATION (E - FILE) [
ERiy 511;;‘[‘)/2 , | 2017-18 |[A] PUNJAB ZOOS DEVELOPMENT SOCIETY ‘
ITA 226/ |
4| ChANDIa02s | 2017-18 | [A] TINKU WINES
e ITA 519/ 2011-12 | [A] SANTOSH SHARMA LEGAL HEIR OF LATE SH. RAM PAL
CHANDI/2025 SHARMA
: ITA 526/ 5011.12 | [A] SANTOSH SHARMA LEGAL HEIR OF LATE SH. RAM PAL
CHANDI/2025 SHARMA -
7 CH{I;;‘DF}?;{]ZS 2006-07 | [A] SUDHIR KUMAR SHARMA (HUF)
8 CH]A-I-{\?DSI?%ZS 2006-07 | [A] SUDHIR KUMAR SHARMA'
9| CHLTI\’]‘DSI?%E | 2007-08 | [A] SUDHIR KUMAR SHARMA
10| éﬁﬁ;ﬁ%zs 2007-08 | [A] SUDHIR KUMAR SHARMA(HUF)
| P - g 4
1. CHLTr\?Di?zlézs' 2009-10 | [A] SUDHIR KUMAR SHARMA. (HUF)
12| (*;H%sz?zzéz s | 200910 | [A] SUDHIR KUMAR SHARMA
13 ﬁHEr\?D%}%ézs 2017-18 | [A] MUSKAAN POWER INFRASRUCTURE LIMITED
14 cﬂﬁﬁﬁfﬁzs 2010-11 | [A] VIKRANT SANDAL
15 | CHﬁﬁé;é%éS 2015-2016 | [A] SYNERGY TELECOMMUNICATIONS, MOHALI |
= ' r |
46| crﬁﬁéﬁ}/x 2017-18 |[A]VIVEK MALHOTRA | |
-1TA- 17é1/ i |
171 CHiNDL202s | 202526 | [A] PALPUNG MUNISHASAN DHARMCHAKRA SANGH
18 | c;ﬁ [1)1’-/22%"25 2025-26 | [A] MANGALAM CHARITABLE TRUST
o mas) | . "
19| Cmbrates | 202526 | [A] THOSAMLING INSTITUTE
' 20 ITA 1811/, !
20| canprp02s | 202526 | [A] PEME AWAM CHOEGAR GYURME LING SOCIETY
“ITA 1812 |
e ANDI /20/25 2025-26 | [A] SIDDHARTHAS INTENT SOCIETY l
bud MRl O
B TA 580/ |
22 .' I e [ G-
| “ | CHANDI/2026 | 2026-27 | [A] PRACHIN MANDIR MATA SHREE BAGLA MUKHI DEVI TRUST |

i
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CAUSE LIST OF B BENCH FOR 26-MAY-2026 (TUESDAY)

| B
kT BEFORE HON'BLE LALIET KUMAR JUDICIAL MEMBER
| '' AND HON'BLE MANOJ KUMAR AGGARWAL ACCOUNTANT MEMBER

IN COURT ROOM 1 |

|

|

\1 WEE:EX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
RENE W _ ~ HEARING.

_ Ap‘péal Number Asz?rt’ Assessee Name Remarks
|| TRBLY 2027-28 | [A] SHRI CHAMUNDA NANDIKESHWAR TEMPLE TRUST :
CHANDI/2026 .

124] CHmD'ﬁz}zzéze 2027-28 | [A] SHRI CHAMUNDA NANDIKESHWAR TEMPLE TRUST |
25| | MAREY 2027-28 | [A] SHREE BABA BALAK NATH TEMPLE TRUST | |
2> | CHANDI/2026 | ! - - )

‘95| . LTy 2027-28 | [A] SHREE BABA BALAK NATH TEMPLE TRUST

7" | CHANDI/2026

. ITA615/ _ N
| 27 | CHANDI/2026 |MAKAS4717K! [A] SHRI SANATAN DHARMA MANDIR SABHA

ssr‘.#ant Registrar

| : i ==—22-May-2026
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CAUSE LIST OF B BENCH FOR 28%MAY-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER ‘
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

e A1, S HEARING.
I'| Appeal Number A?:':rt' Assessee Name Remarks
CHEFNAD:E}%QZ 2017-18 | [A] M/S N.S. INDUSTRIES _
C'Hmoﬁ%zz 2017-18 | [A] M/S SIRMOUR REMEDIES PVT, LTD.
CHI,E_JE\DBI‘?%25 2018-19 | [A] SANJIT SINGH RANDHAWA
CH% ég}z‘gﬁ 2012-13 | [A] SUKHMINDER SINGH
CHII?ESIG/SQ?)/zs APPTI%LBLE [A] OM SAVITRI JINDAL CHARITABLE SOCIETY
Cﬂ\ﬁélﬁ’fﬁ% APPFI?:;BLE [A] OM SAVITRI JINDAL CHARITABLE SOCIETY
| CHTATQSE,QZ%’ZS APPF&BLE [A] N C JINDAL CHARITABLE TRUST |

CHIK?JSEQZ%/ZS APPIF_\'I%:BLE [A] N C JINDAL CHARITABLE TRUST .l
+ TIA 385/ 2027-28 | [A] SHRI SANATAN DHARAM KUMAR SABHA |
CHANDI/2026 |
ﬁ:Hﬁoﬁ}%zs 2022-23 | [A] RAKESH KUMAR GUPTA |
EHR‘D%%% 2026-27 | [A] WINSOME FOUNDATION ‘i
éHfﬁDﬁxleézs 2027-28 | [A] THE LEARNING CURVE EDUCATIONAL TRUST, PANCHKULA | l
EHE?D??%z ¢ | 2027-28 | [A] THE RATTAN FOUNDATION |

1) c| g;?&?jé% 2025-26 | [A] OPERATION AGAPE |

N
{ As&fa’&‘ Reg:strar
_g 22

-May-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND STAY APPLICATIONS

FOR 25-MAY-2026 (MONDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

STAY APPLICATIONS

5 T
| Srl Appeal Number A$z:1rt. Assessee- Bench |Remarks
L1 | sA | 38 |CHANDI| 2026 [2017-18|[A] KEWAL KRISHAN B A
PART HEARD MATTERS
I !
| Sl | Appeal Number Aizran:. Assessee Bench |Remarks
i
| 1 | mma | 117 |cranpi| 2026 |2025.26|[A] SHRI OM PARKASH BANSAL EDUCATION & SOCIAL WELFARE |
TRUST :
2 2025-26 [A] SHRI OM PARIKASH BANSAL EDUCATION & SOCIAL WELFARE B

ITA | 156 iCHANDI 2026

TRUST {

a

i Assistant Registrar
: 22-May-2026
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_ z INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 01-JUNE-2026 (MONDAY)

CHANDIGARH--CL-2026Jun01.htm

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

HEARING.

1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1097/CHANDI/2026

2026-27

[A] BADDI UNIVERSITY OF EMERGING SCIENCES & TECHNOLOGY
(E/H)

ITA
1101/CHANDI/2026

2026-27

[A] BADDI UNIVERSITY OF EMERGING SCIENCES & TECHNOLOGY
(E/H)

ITA
1102/CHANDI/2026

2022-23

[A] BADDI UNIVERSITY OF EMERGING SCIENCES & TECHNOLOGY
(E/H)

ITA
1098/CHANDI/2026

2020-21

[A] BADDI UNIVERSITY OF EMERGING SCIENCES & TECHNOLOGY
(E/H)

ITA
1103/CHANDI/2026

2022-23

[A] BADDI UNIVERSITY OF EMERGING SCIENCES & TECHNOLOGY
(E/H)

ITA
607/CHANDI/2023

2011-12

[A] BEANT SINGH (HUF)

ITA
227/CHANDI/2025

2017-18

[A] LEKH RAJ VERMA

ITA
228/CHANDI/2025

2018-19

[A] LEKH RAJ VERMA

ITA
229/CHANDI/2025

2019-20

[A] LEKH RAJ VERMA

10

ITA
846/CHANDI/2025

2014-15

[A] LEKH RAJ VERMA

11

ITA
232/CHANDI/2025

2014-15

[A] SHIMLA HILLS CONSTRUCTION

12

ITA
233/CHANDI/2025

2015-16

[A] SHIMLA HILLS CONSTRUCTION

13

ITA
234/CHANDI/2025

2016-17

[A] SHIMLA HILLS CONSTRUCTION

14

ITA
235/CHANDI/2025

2017-18

[A] SHIMLA HILLS CONSTRUCTION

15

ITA
236/CHANDI/2025

2018-19

[A] SHIMLA HILLS CONSTRUCTION

16

ITA
358/CHANDI/2025

2014-15

[A] MADAN MOHAN THAKUR

17

ITA
359/CHANDI/2025

2017-18

[A] MADAN MOHAN THAKUR

18

ITA
360/CHANDI/2025

2018-19

[A] MADAN MOHAN THAKUR

19

ITA

361/CHANDI/2025

2019-20

[A] MADAN MOHAN THAKUR

file:/1/C:1JudiSIS/ICHANDIGARH--CL-2026Jun01.htm
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e—— Y CHANDIGARH--CL-2026Jun01.htm
CAUSE LIST OF A BENCH FOR 01-JUNE-2026 (MONDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A?::rt' Assessee Name Remarks
20 LT 2012-13 | [A] AMANDEEP KAUR
258/CHANDI/2025
21 ITA 2012-2013 [A] BEANT COLLEGE OF ENGG & TECHNOLOGY VILLAGE BARYAR
268/CHANDI/2025 GT ROAD DISTT GURDASPUR
ITA
22 707/CHANDI/2025 2011-2012 | [A] BEANT COLLEGE OF ENGG & TECHNOLOGY
23 ITA 2012-2013 [A] BEANT COLLEGE OF ENGG & TECHNOLOGY VILLAGE BARYAR
708/CHANDI/2025 GURDASPUR
74 ITA 2013-2014 [A] BEANT COLLEGE OF ENGG & TECHNOLOGY VILLAGE BARYAR
710/CHANDI/2025 GURDASPUR
ITA ;
25 853/CHANDI/2025 2017-18 |[D] HARVINDER SINGH
26 |CO 9/CHANDI/2026[ 2017-18 |[A] HARVINDER SINGH
ITA
27 1521/CHANDI/2025 2018-19 | [A] KARNAIL SINGH
ITA
28 1523/CHANDI/2025 AY 2022-23 | [A] CENTRIENT PHARMACEUTICALS INDIA PRIVATE LIMITED
ITA
29 1532/CHANDI/2025 2014 [D] HATINDER KUMAR
ITA
30 1533/CHANDI/2025 2017-18 | [D] GURDAS RAM AND COMPANY
ITA
i I
31 1822/CHANDI/2025 2011-12 | [A] EMMBROS AUTOCOMP LIMITED
ITA
32 1823/CHANDI/2025 2013-14 | [A] EMMBROS AUTOCOMP LIMITED
ITA '
33 1824/CHANDI/2025 2016-17 | [A] EMMBROS AUTOCOMP LIMITED
ITA
34 460/CHANDI/2026 2025-26 | [A] GURDWARA COMMITTEE PATSHAHI 10
ITA
35 652/CHANDI/2026 2026-2027 | [A] INDIAN PUBLIC CHARITABLE TRUST
ITA
36 653/CHANDI/2026 2026-27 | [A] EXCISE AND TAXATION TECHNICAL SERVICE AGENCY
s:st t Registran
_22-May-2026
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CHANDIGARH--CL-2026Jun02.htm

; INCOME TAX APPE_I.LATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF A BENCH FOR 02-JUNE-2026 (TUESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR 'AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A‘?Z::t' Assessee Name Remarks
1 ITA 2008-09 [A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF
345/CHANDI/2017 M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
ITA
2 578/CHANDI/2022 2017-18 | [A] GLAXOSMITHKLINE ASIA PRIVATE LIMITED ((SGM))
ITA
3 579/CHANDL/2022 2018-19 | [A] GLAXOSMITHKLINE ASIA PRIVATE LIMITED ((SGM))
4 ITA 2017-2018 [A] AMARPREET SINGH HUF DUA KIDS BAHADUR KE ROAD
1177/CHANDI/2024 LUDHIANA
5 ITA 2017-18 [A] CHANDER PRATAAP SINGH TYAGI, C-412, NEW SHIMLA,
51/CHANDI/2025 HIMACHAL PRADESH
ITA
6 53/CHANDI/2025 2012-2013 [ [A] AAR AAR CASTINGS P LTD
ITA
7 | 655/cHANDI/2025 | 2013-14 | [A] M/S DERA SACHA SAUDA, SIRSA
ITA
8 656/CHANDI/2025 2014-15 | [A] M/S DERA SACHA SAUDA, SIRSA
ITA
9 657/CHANDI/2025 2015-16 | [A] M/S DERA SACHA SAUDA, SIRSA
ITA
10 664/CHANDI/2025 2012-13 | [A] M/S DERA SACHA SAUDA, SIRSA
ITA
11| 20/CHANDI/2025 | 201112 | [A] M/S DERA SACHA SAUDA SIRSA
ITA i
12 784/CHANDI/2025 2017-18 | [A] M/S DERA SACHA SAUDA SIRSA
ITA
13 903/CHANDI/2025 2012-2013 | [A] BHUPINDER SINGH, LUDHIANA
ITA
14 1268/CHANDI/2025 2026-27 |[A] AL RASHEED CHARITABLE SOCIETY
ITA
15 1548/CHANDI/2025 2022-23 | [D] M/S KRISHNA GOLD
ITA
16 1555/CHANDI/2025 2017-18 | [A] JASPAL
ITA
17 1556/CHANDI/2025 2018-19 | [A] JASPAL
18 ITA 2016-2017 [A] HIMACHAL PRADESH CRICKET ASSOCIATION, DHARAMSHALA,
1825/CHANDI/2025 H.P
19 ITA 2017-2018 [A] HIMACHAL PRADESH CRICKET ASSOCIATION, DHARAMSHALA,
1826/CHANDI/2025 H.P
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CHANDIGARH--CL-2028Jun02.htm

CAUSE LIST OF A BENCH FOR 02-JUNE-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

20

ITA
1827/CHANDI/2025

21

2018-2019

[A] HIMACHAL PRADESH CRICKET ASSOCIATION, DHARAMSHALA

ITA
1861/CHANDI/2025

2014-2015

[A] HIMACHAL PRADESH CRICKET ASSOCIATION DHARAMSHALA
H.P

22

ITA
1862/CHANDI/2025

2013-2014

[A] HIMACHAL PRADESH CRICKET ASSOCIATION, DHARAMSHALA

23

ITA
658/CHANDI/2026

2026-2027

[A] BIHARI LAL MEMORIAL EDUCATIONAL SOCIETY, GURGAON

24

ITA
677/CHANDI/2026

2022-2023

[A] BHARAT STEEL INDUSTRY

25

ITA
683/CHANDI/2026

2026-2027

[A] BHAGAT NAMDEV EDUCATIONAL & CHARITABLE TRUST

Yo
q?mtlss: nt Registrar
a—r

22-May-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 03-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

HEARING.

1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

Assmt.

Assessee Name
Year

Srl | Appeal Number

Remarks

ITA 2009-10 | [A] HINDUSTAN UNILEVER LTD. ( AS LEGAL SUCCESSOR OF M/S
91/CHANDI/2018 GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))

2 ITA 2010-11 [A] HINDUSTAN UNILEVER LIMITED (ASD LEGAL SUCCESSOR OF
92/CHANDI/2018 M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))

ITA 2014-15 [A] HINDUSTAN UNILEVER LIMITED(AS LEGAL SUCCESSOR OF M/S
1501/CHANDI/2018 GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))

ITA 2015-16 [A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF
1496/CHANDI/2019 M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))

ITA
1143/CHANDI/2025 2015-16 | [A] DILAWAR SINGH

ITA

1144/CHANDI/2025| 2015716 | [A] DILAWAR SINGH

ITA

1158/CHANDI/2025| 2012-13 | [A] KULWANT KAUR

ITA
1160/CHANDI/2025 2012-13 | [A] JAGDEEP SINGH, KAITHAL

ITA

1167/CHANDI/2025 2020-21 |[A] LAKHBIR SINGH RAI

ITA

1168/CHANDI/2025 2022-23 | [A] LAKHBIR SINGH RAI

10

ITA

1169/CHANDI/2025 2022-23 | [A] LAKHBIR SINGH RAI

11

ITA

1233/CHANDI/2025 2016-17 |[D] LG PROMQTERS, 39-40 J BLOCK, BRS NAGAR

1.2

ITA

1570/CHANDI/2025 20167-17 |[A] L.G. PROMOTERS

13

ITA

e 1571/CHANDI/2025

2017-18 |[A] L.G. PROMOTERS

ITA

1572/CHANDI/2025 2018-19 |[A] L.G. PROMOTERS

15

ITA

16 14573/cHANDI/2025

2019-20 |[A]L.G. PROMOTERS

ITA

17 | {586/CHANDI/2025

2017-18 | [A] GOVIND RAM

ITA

18 |1 820/CHANDI/2025

2020-21 | [D] CHINTPURNI TEMPLE TRUST

ITA

19 11831/cHAND1/2025

2013-14 |[A] JOGA SINGH

file:///C:/JudiSIS/ICHANDIGARH--CL-2026Jun03.htm
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CHANDIGARH--CL-2026Jun03.htm

CAUSE LIST OF A BENCH FOR 03-JUNE-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A‘S,Z::.t' Assessee Name Remarks
20 A 202223 | [A] BHUPESH KUMAR
1832/CHANDI/2025 (Al
ITA
21 406/CHANDI/2026 2026-27 | [A] CHANDIGARH EDUCATIONAL SOCIETY
ITA :
22 407/CHANDI/2026 2026-27 | [A] CHANDIGARH EDUCATIONAL TRUST
ITA
23 685/CHANDI/2026 2026-27 | [A] DHAKPO SHEDRUP LING MONASTIC CULTURAL SOCIETY
ITA
24 695/CHANDI/2026 2025-26 | [A] BHAWANI SHANKER ANANGPURIA CHARITABLE TRUST
ITA
25 696/CHANDI/2026 2025-26 | [A] BHAWANI SHANKER ANANGPURIA CHARITABLE TRUST
ITA
26 700/CHANDI/2026 2022-23 | [A] JUGRAJ SINGH GILL CHARITABLE TRUST
ITA
27 701/CHANDI/2026 2022-23 | [A] JUGRAJ SINGH GILL CHARITABLE TI_?\UST

~
M}?? Registrar]
@ 22-May-202
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e

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 04-JUNE-2026 (THURSDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | WTA 2/CHANDI/2019 | 2007-08 | [A] GURJIT SINGH

2 | WTA 3/CHANDI/2019 | 2008-09 | [A] GURJIT SINGH

3 | WTA 4/CHANDI/2019 | 2009-10 | [A] GURJIT SINGH

4 |ITA 218/CHANDI/2024| 2021-22 | [A] SH. HARDEEP SINGH

5 |ITA371/CHANDY/2024| 2021-22 | [D] HARDEEP SINGH (E-FILE)

6 |ITA 545/CHANDI/2024| 2018-19 | [D] GANPATI TOWNSHIPS LIMITED

7 |ITA 885/CHANDI/2025| 2017-2018 | [A] HIMANSHU SINGLA LEGAL HEIR OF USHA DEVI , YAMUNA NAGAR

8 |ITA 888/CHANDI/2025| 2015-2016 | [A] HATWAR GRAM SERVICE CO OP SOCIETY, BILASPUR

9 | oo },CHI‘IQDI j2025 | 201819 | [A] ARUN KAPOOR

10 | 106 ;CHIKQDI 12025 | 201920 | [A] ARUN KAPOOR

1| 59 ;CHI;IQDI ja025 | 2017-18 | [A] DINESH GARG

12| 0 },CHI;_[QDI 12025 | 202122 | [A] ASHOK KUMAR

13| 12 fCHI;:DI fa025 | 2016-17 | [A] AKANKSHA SHARMA

14 | 12 ICHI;QDI 12025 | 2017-18 | [A] AKANKSHA SHARMA

15 | 1ga3 JCHI;\:DI o025 | 201213 | [A] AMARIIT SINGH

16 | 137 ICHEQDI /2025 | 201314 | [A] HOUSING BOARD HARYANA

17 | 1gag J,CHIZQDI 12025 | 2016-17 | [A] HOUSING BOARD HARYANA

18 | 1g3g) i 12025 | 2017-18 | [A] HOUSING BOARD HARYANA

19| 140, CH‘;QDI 12025 | 201819 | [A] HOUSING BOARD HARYANA

L [ s e 12025 | 2020-21 | [A] HOUSING BOARD HARYANA

| e ;CHIIQDI 1025 | 2021-22 | [A] HOUSING BOARD HARYANA

2 | (ouscHanyozs | 202223 | [A] HOUSING BOARD HARYANA

23 |ITA 942/CHANDI/2026| 2018-19 | [A] ARIHANT ROLLER FLOUR MILLS

Q,As.ﬂ's{ant hegistrar

£ __ 22-May-2026
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L 0 ] INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH |

CAUSE LIST OF SMC BENCH FOR 01-JUNE-2026 (MONDAY)

e BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
| AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

!1.'WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
; HEARING.

Srl | Appeal Number A$Z?rt' Assessee Name Remarks ‘
- ITA 1176/ : . -
1 CHANDI/2025 2018-19 | [A] SARVODAYA SPECIALTIES LIMITED |

ITA 1867/ !
2 CHANDI/2025 2011-12 |[A] CHRISTOPHER LORNIE }
: ITA 734/ |

3 CHANDI/2025 2015-16 [AJ KRISHNA CHAUHAN

_ ITA 916/ '

| 4 | CHANDI/2025 2011-2012 | [A] VINOD KUMAR -

bl |
@55: nt Registrar

22-May-2026

INCOME TAX APPELLATE TR_IfBUNAI; CHANDIGARH

S SRS SR B Sl ey T s

CAUSE LIST OF SMC BENCH FOR 02-JUNE-2026 (TUESDAY)

, BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1, WEEEA ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

‘; App;aT Number A;Z?rt' | Assessee Name Remarks_ i
1] crméﬁg%fm 2011-12 | [A] NARINDER KUMAR
2 Cé;ﬁé;‘%’% 2021-22 | [A] HARI CHAND SAINI K _ -
3 i c;ﬂﬁ;ézgzs 2013-14 | [A] TARA CHAND
4 i cﬁlﬁéﬁ?fzs 2020-21 | [D] RAMESH KUMAR

22-May-2026

| |

| |
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Wssis nt Registra
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it il INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

———

. CAUSE LIST OF SMC BENCH FOR 03-JUNE-2026 (WEDNESDAY)

i BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
| - AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

!
1. WEETIECID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

A L HEARING. -
I Srl | Appeal Number A$Z’::' Assessee Name Remarks

1 2&1‘;;332%/2 s | 2011-12 | [A] SAINT GURMEET RAM RAHIM SINGH INSAN
-2 | C'Hgﬁollfgézo 2010-11 | [A] SHRI BALBIR SINGH

3 éﬂié?/?ﬂlzs 2014-15 | [A] NIRMAL KUMAR

4 CHLT;?DE‘I?%E 2017-18 | [A] RAINI MAHAJAN

gt Assis&ni Registran

i 22-May-2026
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| ___I_H_;CQM_E_TQX_APPELLA'I’_E TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 04-JUNE-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1. WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

SRR S0 HEARING. | . |
Srl | Appeal Number A$221rt. Assessee Name Remarks |
ITA 1606/ ' . ' - -
1 ’ CHAN D1/2025 2011-%2 [A] DHARAM SHANKAR YADAV ;
; ITA 1688/
| 2 __5_2@@}{_2_0_25 2018-19 | [A] RAINISH KUMAR JATWANI |
ITA 1693/ _
i' CHANDI/2025 2017-18 | [A] ASHWANI KUMAR SAIN;I _ ‘
' ITA 1742/ .
| 4 CHANDI/2025 2017-18 | [A] SUMIT WADHWA
. ITA 1759/
5 _ CHANDI/2025 2012-13 _ [A] NETAR SINGH )
ITA 1776/ ]
6 : CHANDI/2025 2019-20 | [A] RAVINDER KUMAR GOYAL
5 ITA 472/ 2019-20 [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICES
| CHANDI/2025 SOCIETY LIMITED, PALAMPLIR
8 f ITA 473/ 2015-16 [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICE |
[ CHANDI/2025 SOCIETY LIMITED ' ~
9 HTTA 474/ 2016-17 [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICE
CHANDI/ZUZS SOCIETY LIMITED, PALAMPL:JR ‘|
|
i

B
J(Assiﬁ%ﬁ%egfstraﬁ

22-May-2026|
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L INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 01-JUNE-2026 (MONDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

CLARIFICATION MATTERS i |

| ' |
sl , Appeal Number $::Tt' Assessee Bench 'Remarks

| 1 1 1A | 122 |CHANDI! 2025 [2014-15][A] HART OM KHANNA B

& 22-May-2026

'f Assis#antg%egistrar




